Details of claim received

Unit Construction Company Private Limited

List of Creditors under clause (ca) of regulation 13(2) of IBBI (Insolvency Resolution Process for Corporate Persons) Regulations .2016.

Date of Commencement of CIRP: 12-02-2026; List of Creditors is Pursuant to claims received and updated as on 26-05-2026
List of secured financial creditors (other than financial creditors belonging to any class of creditors

Details of claim admitted

Annexure-3

(Amount in Rs.)

‘Whet Amount Aot of
Amount her % of voting Sy K] Ao Amount of claims

Name of creditor  Date of ) Amount of claim Nature of - ‘ . dues, that  claims not e e Remarks, if any

int Amount claimed dmitted lai covered by relate  sharein continge oy ot | potayes under verification

receip Admitte claim guarantee d CcocC nt claim "0“
party
Invent Assets i
Securitisation & Debt Assignment
> 2-Mar-26 | 8,668,441,048.00 | 8,668,441,048.00 | Secured Loan | As per Claim Form - No 70.76% - - - -| with SBIand
Reconstruction Pvt
Lid IDBI
Canara Bank 2-Mar-26 1,032,445,930.00 1,032,445,930.00 | Secured Loan | As per Claim Form - No 8.43% - - - -
gz:fb National | )7 Feb-26| 104845435000 | 1,048,454350.00 | Secured Loan | As per Claim Form - No 8.56% - - - -
HDFC Bank Ltd 9-Mar-26 1,429,116.00 1,429,116.00 | Secured Loan | As per Claim Form - No 0.01%| - - - -
ICICIBANK Ltd  [20-Mar-26| 1,300,245,682.00 1,300,245,682.00 | Secured Loan | As per Claim Form - No 10.61% - - - -
Documents
requested for
Axis Bank Ltd 5-May-26 621,754,140.73 199,200,000.00 | Secured Loan | As per Claim Form - No 1.63% - - - 422,554,141 further
verification of
claim.

TOTAL 12,672,770,266.73 | 12,250,216,126.00 - - 100.00% - - - 422,554,141
TOTAL in Crs 1,267.28 1,225.02 - - 42.26




